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Sliri M. ▼- Ĥndmapita: We are re
ceiving of Jate, reports from the re
presentatives of various growers and 
also the trade  that on account of 
indiscriminate imports, the prices of 
arecanut are fallidg down.  We are 
receiving such reports.

Shri Bu S. Marfhj: May  I know
whether there is any truth in the al
legation that the standard has gone
down?
Shri M. V. Krishnavpa: Our  are
canut is of the most superfine quali
ty, while the ones imported  from 
Singapore and Ceylon are  all wild 
crops grown in the forests.

Shri tameose: Have the Govern
ment received  any  representation
from larecanut  growers  that the
quantity of imports be reduced?

Shri M. V. Krishnappa:  Yes,  we
are receiving such reports.

Shri Damodam Meiioii:  Have the
Government taken aî steps regard
ing these representations?

Shri M. V. Krishnappa: Not yet.

Shri Achnthan rose—

Mr. Speaker:  Order, order. I am
going to the next question.

M angalore  Aerodrome

*469. Shri C. B. lyyumiL-  WiU the 
Minister of ConuniiBiratMMis be pleas
ed to state:

(a) whether the construction  of the 
aerodrome at. Mangalore is over; and

(b) if so, when the air service at 
Mangalore will be available for use?

The Deputy Minister of Commimi- 
cattons (Shri Raj Bahadur): (a) and
(b). The aerodrome at̂ angalore is 
nearing completicm and It is expected 
that scheduled air services will start 
operating to and from Mangalore by 
the end of this Calendar year.

Mr. Speaker. Now question No. 470.

r̂dar Hokam Siagh: Question No 
490 also may be taken up along with 
this.

here? Sodhia present

Shri BL C. Sodhia: Yes, Sir.

Mr. Speaker: I believe  it  is con
venient to the hon. Minister to an
swer both these questions together.

Secret«2_*o^nl̂ r  Railways  and Transport 
(Shn Shahnawaz Khan): Yes Sir

Motor  Vehicles Taxation  Enquiry  * 

Committee Report.

*470. Shri S. N. Das: (a) Will tli« 
Minister of Traasport be  pleased to 
state which of the  reconmieodatioiiai 
of the Motor Vehicles  Taxation En
quiry Conmiittee have been  accepted 
and in̂emented by the Government 
of Imiia and ê various State Gov
ernments?

(b)  Which of the important recom
mendations are still under considera
tion of Government?

The Parliamentary Secretary to the 
Minister of Railways  aad Tran̂ rt 
rshri Shahnawaz Khan): (a) and (b). 
No decision has yet been taken by 
the Central and State Governments 
on the recommendations of the Motor 
Vehicle Taxation Enquiry Committee.

M otor  Vehicles  Taxahqn

•490 Shri BL C. Sodhia: WiU  the
Minister of Transport be pleased to 
state  whether  Government  have 
come  to  any decision on the recom
mendations of the TransDort Advisory 
Council regarding motor vehicles taxa
tion made in April 1951?

The Parliamentary Secretary to the 
Miaister of Railways  and Transport 
(Shri Shahnawaz  Khan): Attention
is invited to  my  reply  to  Starred 
Question No. 470 asked by Shri S. N. 
Das today.

Shri S. N. Dte: May 1 know whether 
the recommendations of this Inquiry 
Committee were considered  by the 
Transport Advisory  Council at any 
time, and if so, what were the de
cisions of the Advisory Council?

Shri Shahnawaz Khan: The deci
sions were considered by the Trans
port Advisory Council,  and at pre
sent the whole matter is between the 
Technical Committee and  the  State 
Governments?

Shri S. N. Das: May I know when 
that Technical  Committee  was  ap
pointed, and by  what time it was 
asked to submit its report?

Shri Shahnawaz Khan: It was ap
pointed in August  1952,  and  has 
flnished its  deliberations.  The re
port will be ready by December.

Sardar Hokam Singh: May I know 
whether any ceiling for sales tax on 
petrol has been fixed according  to 
the recommendation of this Advisory 
Council? *
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•  Shii SlialiBawaz Kliaa: As I have
said before, no definite decision has 
yet been taken.

SarcUr Hukam May I know
whether  there are  still any inter
state taxes or other cesses charge
able on vehicles just at present?

The  MiBlsfter  of  Baflwmys  and 
Transport (Shri L. B. Shastri): Yes, 
that is so.

Shri B. S. Mnrthy: May I know
what are the terms of reference?

Mr.  Speaker:  Order,  order.  It
seems that the question  has bt«n 
asked merely because some question 
has to be asked.

Shri V. P. Nayar: Have Govern
ment made any inquiries as to the 
number of buses and other  vehicles 
registered by the  biis owners  with 
wrong  infoimatioii  regarding wheel
base. seating capacity etc.?

Shri Shahnawaz Khaa: It is for the 
State (xovemments to make such in
quiries.

Sardar Hnkam Singh: May I know 
whether the Government  proposes 
to bring all these  taxes on vehicles 
in the different States on a rational 
and uniform basis?

Shri  L. B. Shastri:  A Technical
Committee has been  appointed for 
the same purpose, and it has already 
had discussions with  the representa
tives of several States.  It is expected 
that they will be able to  finl̂  the 
remaining  Stater,  by  the  end  of 
December.

Sardar Hukam Singh: But that re
commendation was made by the Ad
visory: Council in April 1951.  What 
is the reason for the delay in arriving 
at a decision?

Shri L. B. Shastri: No Anal decision 
was taken, the matter was considered 
and discussed by the Advisory Coun
cil.  The recommendations were again  ̂
referred to the various  States  foi * 
ratifying the conclusions that wese ar
rived at by the Council.  Some of the 
State Governments did not agree to 
them, and have not  ratified them 
And so this  Technical  Committee 
was appointed further to go into the 
matter, and arrive at some final de
cision.

Rural  Post  Offices

♦471. Shri B. K. Das: Will the Minis
ter of CammaniGations be pleased to 
state:

(a)  the number of  self-supporting 
post offices under the "a  post office 
for a village having two thousand and 
above population** Scheme;

(b) the total loss incurred on such 
post offices; and

(c) the total loss incurred  during 
the first six months of this year for 
post offices started without any liabi* 
lity on the beneficiaries?

The Deputy Minister of Communi
cations (Shri Raj Bahadur): (a) 7,798.

(b) Presumably the Member is re
ferring to Village Post Offices which 
are not self-sujM>orting.  In that case 
the loss is Rs. 67,40,914/-/- up to the 
end of September 1952.

(c) Rs. 20,10,631/-/-.

Shri B. K. Das: May I know the
total number of post  offices started 
under this ‘a post office for a village 
having two thousand and above popu
lation’ scheme’

Shri RHJ Baliadur: At the end of
September, the  number  was 17,850, 
for the villages.

Shri B. K. Das:  Has the  scheme
been completed, or the work is stiU 
going on?

Shri Baj Bahadur: It is sfiU going 
on.

Sliri B. K. Das: How many  post
offices are still to be started?

Shri Baj Bahadur: An exact figure 
is not possible, because the population 
keeps on increasing.

Shri B. K. Das: Am I to understand 
that still more post offices are to be 
opened in viUaees with  a nopulation 
of two thousand and above according 
to the latest census?

Shri Raj Bahadur:  Yes, they will
be opened.

Shri B. K. D|§s; May I know, Sir, 
whether the  non-returnable  contri
bution scheme is also continuing?

Shri Raj Bahadur: It is.

Shri T. S. A. ChetUar: Among the 
post offices in villages with a popula
tion of 2,000. how many have turned 
out to be deficit?

Shri  Raj Bahadur: Deficit?  The
number is 10,092.

Shri N. Sreekantan  Nair:  May I
know, Sir, out of the 8000 odd rural 
post offices, how  many engage de
partmental  Postmasters  and _ how 
many non-deparfmental Postmasters?

Shri Raj Bahadur: Mostly they are 
extra-'’apartmwital Postmasters.




